BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH PUNE

Original Application No. 17/201

Krishana Marathe ---Applicant (s)
Versus
Union of India & Ors ---Respondents

Affidavit on behalf of Respondent No. 3 i.e. Maharashtra
Coastal Zone Management Authority (hereinafter referred as

MCZMA)

I, Narendra Devidas Toke Age 47 years, Occ. Service, Director,
Environment and Climate Change Department, Government of
Maharashtra having my office at 15th Floor, New Administrative
Building Mantralaya, Mumbai filing this action taken report on
behalf of réspondent No. 3 MCZMA as per the order passed by

on’ble National Green Tribunal dated 7.10.2021 in the matter. At

Dol



979

present the tenure of the Respondent NO. 3 ie. MCZMA has
expired on 6™ July, 2021 and reconstitution of the same is under

progress by the Ministry of Environment, Forest and Climate

Change, New Delhi.

ll.ﬂI say and submit that, Hon’ble Tribunal had passed an order
dated 10.7.2020 directing to constitute a committee
consisting (i) Representative of MoEF&CC, New Delhi, (ii)
Representative of Central Pollution Control Board, (iii)
Maharashtra Coastal Zone Management Authority, and (iv)
Maharashtra Pollution Control Board and submit a joint
report to Hon’ble NGT, New Delhi. In cdmpliance of the
said order, a committee was constituted vide order dated

27.08.2020 in the matter.

2. I say and submit that a committee visited the site of the site
of M/s Gogte Minerals at village Redi, Tal: Vengurla, Dist:
Sindhudurg on 20th and 21st October 2020. The allegations
of the Applicant mentioned, and Observations of the

Committee are reported in the site visit report in tabulated




format. A site visit report elaborately mentions the
observations of the committee with respect to various issues
such as alleged violations of the EIA Notification, 2006,
CRZ issue, water pollution etc. A copy of the said site visit

report is attached as Exhibit A.

. I say and submit that with respect to CRZ issue, a committee
during the site visit noted that applicant has alleged the
dumping of the mine wastes in the Arabian Sea and
degradation of coastal environment. I further say and submit
that the committee was informed that dumping of the mine
waste was started in the year 1974 along the coast and
stopped before 1990. Local villagers during the site
inspection also informed that dumping was stopped in the
year 1990. There is a village sarpanch letter supporting the
same. At present, the said dump sites bear survey no. 15 &
58. These sites are stabilized with plantation. Presently, old
dump sites land belongs to the Forest Department of
Government of Maharashtra. Committee during the site
inspection observed the Board of the Forest Department

mentioning that survey no. 15 (village Redi) and survey no.

ek

—
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58 (village Kanyal) belong to Forest Department, GOM./
There was no ongoing dumping observed on the said old
dump sites, during the site visit. The committee observed
that based on the coastal land use map, the MCZMA vide
letter bearing no. CRZ 2009/ CR 73/ TC 3 dated 6.1.2010
allowed the Redi Iron Ore Mine lease (Block 1) for 94.706
Ha at village Redi, Taluka Vengurla, District Sindhudurg,
under CRZ Notification, 1991 for carrying out iron ore
mining activities subject to the condition that: “The mining
activities should not be carried out on CRZ affected area i.e.
survey no. 32 new (234 old)”

A copy of the MCZMA letter CRZ 2009/ CR 73/ TC 3 dafed

6.1.2010 is attached as Exhibit B

. 1 say and submit that committee noted that Mining activities
are carried out in one pit only, namely pit no.203. The
second pit (Mauli Pit over 3.5 ha.) falls in the CRZ area and

is located at around 1 km from the ongoing mining
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is used for irrigation by the villagers. The pit was stabilized

with dense plantation in and around the periphery of the pit.

5. I say and submit that at present, the CZMP of the Sindhdurg
District under CRZ Notification, 2011 is approved in the
year 2019 by the MoEF&CC, New Delhi. Said approved
CZMP is superimposed on google image, as per which,
current mining activities (stopped due to rains) of M/s Gogte
Minerals are situated outside CRZ area. Part of Survey no.
32 and small part of survey 28 falls under CRZ, as per said
approved CZMP under CRZ Notification, 2011 finalized in
the year 2019. T further say and submit that the committee
observed no mining activity being carried out in survey no.

32 and survey no. 28.

Solemnly affirmed on this2§fday of the November, 2021 at

Mumbai. 1
Place: Mumbai (Narendra Devidas Toke)
Date: 9,{1 11"202/, Deponent

Director, Environment &CC, GoM
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VERIFICATION

I, Narendra Devidas Toke, Age 47, Director, Environment
& CC, having my office address at 15" floor, New
Administrative Building, Mantralaya, Mumbai-400 032, do
hereby verify and declare that the statements made in the
aforesaid Para’s are true and correct to the best of my knowledge
and information and I believe the same to be true and that
nothing material has been concealed therefrom.

Verified at Mumbai on thisogHday of the November, 2021

Wk

—_.
(Narendra Devidas Toke)
Deponent

Director, Environment &CC, GoM

,V(\\\"A :
‘ ‘ SOLEMNLY AFFIRMED
Identified by me BEFORE ME BY THE DEPONENT

SHRI_INARZuLD >

TO WHOM | PERSCNALLY KNGW, ke

(Joy Shrikant Thakur)

Scientist-I

|
p\,/\\’yoq/
7/9

Dated & Oath Officer Appointed
under oaths Act, 1969
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REPORT OF THE COMMITTEE TO NGT (WESTERN ZONE)
' IN THE MATTER OF

Original Application no 17/2020 (WZ)

Hon'ble Nation Green Tribunal, Principal Bench, New Delhi has passed an order
dated 10.07.2020 in the matter of Original Application no. 15/2020 (WZ) with Original
Application no. 17/2020 (WZ) Krishna Marathe & Ors V/s Union of India & ors.
Applications pertaining fo alleged environmental violations by M/s Gogte Minerals and

M/s New India Mining Corporations at village Redi, Tal: Vengurla, Dist: Sindhudurg.

As per the above-said order dated 10.07.2020 of Hon’ble NGT, New Delhi a
Committee to be constituted consisting of (i) Representative of MOEF&CC, New Delhi, (ii)
Representative of Central Pollution Control Board, (iii) Maharashtra Coastal Zone
Management Authority and (iv) Maharashtra Pollution Control Board and submit a joint
report to Hon'ble NGT, New Delhi. The MPCB will be the nodal agency for the compliance.

Accordingly, a committee was constituted vide order dated 27.08.2020 in the

matter. Copy of the said order is attached as Annexure-1

Committee earlier decided to cause a joint site inspection on 07.09.2020, however,
it was postponed due to the non-operation of mines due to the rainy season. Hence, it
was decided to make a joint visit when mining is in operation in the first week of October
2020. In the meantime, it was decided that the Sub-Regional officer, MPCB Ratnagiri
should collect water samples fortnightly of the wells, of adjacent villages of the mine for
analysis purposes to produce water quality data of wells for report preparation. This was
submitted before the Hon’ble NGT. Accordingly, the committee visited the site of M/s
Gogte Minerals at village Redi, Tal: Vengurla, Dist: Sindhudurg on 20" and 215t October
2020.

Following members of the committee were present for joint inspection:

1) Shri. Suresh Kumar Adapa Representative MoEFCC, Gol
2) Shri Shashikant Lokhande Representative CPCB, Gol

3) Shri Rupesh Mahale Representative MCZMA, GoM
4) Shri Ravindra Andhale Representative MPCB

On the day of the site visit, there were rains in the afternoon and mining operations were
observed temporarily stopped due to the extended rainy season. The issues raised by
the applicants were discussed with the representatives of M/S Gogte Minerals and all the
issues raised by the applicants were inspected on-field by the Committee.

Committee noted that issues raised by the applicant broadly pertain to violations

of certain conditions of the Environment Clearance dated 22.04.2010 granted to M/s



Gogte Minerals, contamination of Groundwater and potable water, and dumping of the
mine waste in the Arabian Sea in violation of CRZ norms.

In Para No. 6 & subsequent paras of the Petition, the Applicant has alleged the
violation of the certain general and specific conditions of the Environment clearance
dated 22.4.2010 granted to M/s Gogte Minerals for iron ore mining over 94.706 Ha.

The allegations of the Applicant mentioned in Application pertaining to violations
of EC conditions, CRZ issues, and Observations of the Committee is tabulated as follows:

Sr Condition of the EC

1 Specific condition no. (i) of the EC,

“Topsoil shall be stacked properly with adequate protection measures at
earmarked sites and used for reclamation and rehabilitation of the mined-out
areas".

Allegation of the Applicant Committee Observations

a Topsoil has not been stacked | The committee noted that the Indian Bureau
properly within the mining lease | of Mines (IBM) approved the mining plan
area and has not been used for | vide letter dated 27.07.2007, wherein it is
reclamation and rehabilitation of | mentioned that there won't be any
the mined-out areas, but has been | generation of Topsoil during the Mining
dumped illegally into the Arabian | Activities. Copy of the relevant pages of
Sea. approved mining plan attached as

Annexure-2

Further, the EIA-EMP report submitted by
the Respondent no.6 company for grant of
EC also clearly mentioned that there is no
topsoil generation/stacking during the
Mining Activities. Environmental clearance
for the project has been granted in 2010.
During the site inspection, it was observed
that the lease area was found rich in hard
laterite cover and hence no occurrence of
Top Soil. And therefore, there are no topsoil
stacks observed.

b Mining waste material has been | Committee noted the letter dated 15.1.2019
dumped outside the mining lease | of the Dy. Controller of Mines addressed to
area and it is evident from the | M/s Gogte Minerals. Committee noted that
letter dated 15.1.2019 of Dy. |the said letter mentions a change in
Controller of Mines dumping location and does not mention the
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dumping outside the lease area. Committee
during the site inspection observed that
dumping of the mine waste is within the
permissible mining lease area of 94.706 Ha.
The mining lease area is demarcated with
(with  latitude and

boundary pillars

longitude).

The dumping is still being done by
the company outside the

permissible area

During the site inspection, the committee
did not find fresh dumping of mine waste
outside the Mining Lease area.

The new land has been formed by
the dumping of the mining waste.
The new land has been allotted
survey nos by the District
Collector, Sindhudurg. A letter
dated 18.12.1992 of District
Inspector, Land survey reported
to District Collector mentions the

creation of the new land.

The committee visited the said old dump
sites formed along the coast. It is noted that
dumping was done at the site from the year
1974. During the site inspection, local
villagers informed that dumping of mine
waste on the said old dump sites were
stopped prior to the year 1990. Letter from
Sarpanch of village Redi attached as
Annexure-3. At present, the said dump
sites bear survey no. 15 & 58. These sites
are stabilized with plantation. Presently, old
dump sites land belongs to the Forest
Department of Government of Maharashtra.
Committee during the site
Board of the

Department mentioning that survey no. 15

inspection
observed the Forest
(vilage Redi) and survey no. 58 (village
Kanyal) belong to Forest Department, GoM.
There was no ongoing dumping observed
on the said old dump sites. Copy of
photographs of the display board attached

as Annexure-4

Specific condition no. vi) of the EC:

“No two pits shall be simultaneously worked. After exhausting the first mine pit

and before starting mining operations in the next pit, reclamation and plantation

work in the exhausted pit shall be completed so as to ensure that reclamation,

forest cover, and vegetation are visible during the first year of mining operations

in the next pit. This process shall be followed till the last pit is exhausted.

Adequate rehabilitation of mined pit shall be completed before any new ore body

is worked”
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Allegation of the Applicant

Committee Observations

The applicant has alleged the
violation of the above said EC
condition and it is evidenced from
the compliance
26.5.2018
Respondent No. 6 (Company).
The Compliance Report 0f2018
notes that' out of the four pits

report dated
submitted by

within the mining lease, one is
waterlogged, two are temporary
backfilled, and only one mine is in
operation.

Mining activities are carried out in One pit
only, namely pit no.203.

The second pit (Mauli Pit over 3.5 ha.) falls
in the CRZ area and is located at around 1
km from the ongoing mining operation. The
said Mauli pit was closed in 1990 and
currently it is a water reservoir and water
from this reservoir is used for irrigation by
the villagers. The pit was stabilized with
dense plantation in and around the
periphery of the pit.

These pits are mentioned in the Approved
Mining Plan. Copy of the relevant page from
the Approved Mining Plan is attached as

Annexure-5

Specific condition no. (vii) of the EC:

“The ground water quality shall be monitored regularly to check the ingress of

sea water by having observation wells around the Mining lease area along the

sea coast”

Specific condition no. viii) of the EC:

“Monitoring of surface and ground water quality within 5.0 km of the lease shall

be regularly conducted and records maintained, and data submitted to the

regional office of the Ministry regularly. Further monitoring points shall be

located between the mine and, drainage in the direction of flow of ground water

and records maintained”

Allegation of the Applicant

Committee Observations

The applicant has alleged that

there is ground water
contamination due to mining
operations as evident from

scientific analysis done BY THE
Applicant through Directorate of
Health Services, Environmental
and Pollution Wing Goa dated
3.06.2019, from well situated in
property bearing survey no. 47 at
vilage Kanyal (Redi). A per the
said analysis, the water sample
does not conform to the standards

prescribed for drinking water

Committee noted that there is a report
Regional Centre of National Institute of
Hydrology (NIH) (Ministry of Jal Shakti, RD
& GR, Govt. of India) about the
hydrogeological studies (for 4 seasons
starting from monsoon 2019) in and around
the Redi Iron Ore Mine.

The NIH institute submitted the interim
report of the above studies. The level and
quality of ground water at 26 locations had
been studied during monsoon and post-
monsoon of 2019. As per the interim report
dated 7.2.2020 of NIH:
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e The present observation took during the
Season Monsoon and Post monsoon
2019 did not show any significant
change in water levels.

e The study indicated that there is no sea
water intrusion as observed through
water quality parameters.

e From the preliminary investigation, it is
found that there is no direct impact on
water levels and groundwater quality
due to mining.

e The estimation of seawater intrusion
using the Ghyben Herzberg formula
indicated that there is no intrusion of
seawater in the study area up to 400m
to 500m.

e From conceptual modelling, it is
understood that there is no threat of
contamination under defined
hydrological conditions.

e Copy of the conclusion of the said
interim report dated 7.2.2020 of the NIH
of Ministry of Jal Shakti, RD & GR, Govt.

of India is enclosed as Annexure-6

Committee also noted that ground water
and surface water are being monitored at
6 and 4 locations respectively through
MoEF&CC recognized laboratory by the
Respondent No. 6 company. Copy of the

latest report is attached as Annexure-7

MPCB also monitors pit water discharge
and water samples of adjacent wells. Copy
of the tabulated analysis results is

attached as Annexure-8

It was noted that the pH of the well water
is low. Mining representative informed that
study is being carried out by the National
Institute of Hydrology, (NIH). Letter
justifying the reduction of pH given by NIH

is attached as Annexure-9.
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The applicant further alleged that
drinking water is not potable, as
evidenced from
18.7.2018 of District public Health
dated

village

report dated

Laboratory and letter
10.6.2019 by the

panchayat, Redi.

Committee during the site inspection
observed that there is a Water Treatment
plant near to old Mine Pit (Block II). It is
informed that accumulated water from the
mining pits is treated in the WTP and after
treatment, it is supplied to villagers for

drinking purposes.

After the treatment, the treated water is
pumped to the overhead tank belongs to
Gram Panchayat. Gram Panchayat
supplies the water to the village for
drinking. During the inspection, it was
observed that the treated water is being
analyzed on daily basis by the WTP, and

records are maintained.

In addition to this water treatment plant
also get analyze the treated water sample
once in a month through Public Health
Laboratory, Oras, Sindhdurg, Govt. of
Maharashtra. The reports mention that the
is POTABLE
Chemical parameters). A sample copy of

water (Biological and

the latest report is attached as

Annexure-10.

Committee noted that the MPCB has
collected the sample on 15.9.2020 from
the Water Treatment Plant (WTP) of M/s
Gogte Minerals at Village Redi. Report of
the MPCB dated 17.9.2020 is attached as

Annexure-11.

Committee during the site inspection

collected three water samples for
portability test. 1. Shri Devi Mauli Water
Treatment Plant (WTP) installed by M/s
Gogte Minerals at village Redi for supply
of drinking water to the villagers. 2. Tap
water at a house of Redi village supplied
by Water treatment plant. 3. Open well

water of Shri. Mangesh Kamat, Village

989



Kanyal, Redi situated in Survey No0.33.
The said samples submitted to the Public
Health Laboratory, Oras, Sindhdurg, Govt.
22/10/2020 for

result of these

of Maharashtra on
portability test. The
samples are received on 18/11/2020 and
the same states that all the three samples
of water are potable. Copy of the report
Public Health

Laboratory is attached as Annexure-12.

obtained form the

The applicant has alleged that
MoEF&CC monitored the mines
operated by the Respondent No.
24.9.2009 and the

monitoring report of the MoEF

as on

stated that Ground water quality
not submitted to Central Ground

water Board,

noted that the
application is about the mining area of
94.706 Ha for which EC was granted in the
year 2010 of the Ms Gogte Minerals.
MoEF&CC, New Delhi monitoring report of
24.9.2009 pertains to another mining block

Committee present

no. 2 located outside the above said
mining lease area of 94.706 Ha. Final Mine
Closure Plan for block 2 was approved by
the Indian Bureau of Mines and has been
implemented. This pit acts as a water
reservoir as approved in the Final Mine
Closure Plan. The water treatment plant is
installed adjacent to this water reservoir.
This Pit is

plantation.

rehabilitated with dense

Specific condition no .xii) of the EC:

“Measures for prevention and control of soil erosion and management of silt shall

be undertaken. Protection of dumps against erosion shall be carried out with geo

textile matting or other suitable material and thick plantations of native trees and
shrubs shall be carried out at the dump slopes. Dumps shall be protected by

retaining walls”

Allegation of the Applicant

Commiittee Observations

Applicant has alleged that, to
check wash-off from dump at Pit
No. 235, retention wall, garland
drain, embankment etc. as

approved along the periphery of

Committee during the site inspection
observed that passive dumps over an area
of 5.10 ha. has been stabilized with
geotextile matting. Plantation of 84046 no.

saplings have been carried over the passive
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the dump has not been | dumps. Retaining walls have been provided
constructed. at the toe of the active dumps. Currently,
mining operation at pit no. 203 s
temporarily stopped due to rains for which
garland drains have been provided.

Respondent no.6 has informed that the
retaining wall and garland drain was
constructed and the same was reported to
the Indian Bureau of Mines. The same has
been verified by the committee. Copy of the
reply sent to IBM dated 13-07-2018 is

attached as Annexure-13.

Specific condition no. xiv) of the EC:

“Land-use pattern of the nearby villages shall be studied, including
identification of common property resources available for conversion into
productive land. Action plan for abatement and compensation for damage to
agricultural land/common property land (if any) in the nearby villages, due to
mining activity shall be submitted to the Regional office of the Ministry within
six months before start of mining. Annual status of implementation of the
plan and expenditure” thereon shall be reported to the Regional Office of the

Ministry.

Allegation of the Applicant Committee Observations

The applicant has alleged | Committee noted that the PP submitted the
violation of the above condition. Action Plan for abatement and
compensation for damage to agriculture
land/common property land due to mining
activity to the Ministry prepared vide letter
dated 15.06.2011. A copy is attached as

Annexure-14.

Specific condition no. x) of EC:

“Trenches/garland drains shall be constructed at foot of dumps and coco filters
installed at regular intervals to arrest silt from being carried to water bodies.
Adequate number of Check Dams and Gully Plugs shall be constructed across
seasonal/perennial nallahs (if any) flowing through the mining lease area and

de-silting at regular intervals shall be carried out”

Allegation of the Applicant Committee Observations

The applicant has alleged the | The committee observed that Garland drain
violation of the above condition has been provided at the toe of the dumps.
During the visit, the representative informed
that the garland drain of 2660 meters, 3
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numbers of check dams and coco filter have
been provided and also informed that the
desilting of garland drains is being carried
out regularly. All the surface runoff from the
dumps, catchment area within the mining
lease area is diverted and collected at the

pit under operation (Pit no, 203).

Other Allegations

The applicant has alleged
dumping of the mine wastes in the
Arabain Sea and degradation of

the coastal environment.

The committee was informed that dumping
of the mine waste was started in the year
1974 along the coast and stopped before
1990. Local villagers during the site
inspection also informed that dumping was
stopped in the year 1990. There is a village

sarpanch letter supporting the same.

At present, the said dump sites bear survey
no. 15 & 58. These sites are stabilized with
plantation. Presently, old dump sites land
belongs to the Forest Department of
Government of Maharashtra. Committee
during the site inspection observed the
Board of the Forest Department mentioning
that survey no. 15 (village Redi) and survey
no. 58 (village Kanyal) belong to Forest
Department, GoM. There was no ongoing
dumping observed on the said old dump
sites, during the site visit.

The committee observed that based on the
coastal land use map, the MCZMA vide
letter bearing no. CRZ 2009/ CR 73/ TC 3
dated 6.1.2010 allowed the Redi Iron Ore
Mine lease (Block 1) for 94.706 Ha at village
Redi, Taluka Vengurla, District Sindhudurg,
under CRZ Notification, 1991 for carrying
out iron ore mining activities subject to the
condition that:

“The mining activities should not be carried
out on CRZ affected area i.e. survey no. 32
new ( 234 old)”
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At present, the CZMP of Sindhudrug District
under CRZ Nofification, 2011 is approved in
the year 2019 by the MOEF&CC, New Delhi.
Said Approved CZMP is superimposed on
the google image, as per which, current
mining activities (at present temporarily
stopped due to rains) of M/s Gogte Minerals
are situated outside the CRZ area.

Part of Survey no. 32 and a small part of
survey 28 falls under the CRZ area, as per
above said the approved CZMP under CRZ
Notification, 2011 finalized in the year 2019.
The committee observed no mining activity
being carried out in survey no. 32 and
survey no. 28.

The applicant claims that the
death of several coconut trees
which have died as a result of a
severely depleted groundwater
table, which found that several
numbers of coconut trees have
died because of severe depletion
of groundwater levels

As per the Interim Report submitted by the
National Institute of Hydrology, the institute
found that there is no direct impact on water
levels and groundwater quality due to
mining. The conclusion of the report is
attached.

The report carried out by an Agriculture
expert appointed by the Respondent
suggests that the death of coconut trees
are affecting the productivity and life of
coconuts. Shortage of water is not cause
of death of the coconut palm. Their
mortality is linked to the Rhinoceros
Beetle, the Red Palm Weeviel and fungal
infections like bud rot and Ganoderma
lucidum wilt. Copy of the report is attached
as Annexure-15.

\/

A Surs (e

Suresh Kumar Adapa
Scientist’'D’ IRO,

MOEF&CC,FI‘, Gol

Environment Dept., GoM

S ikant Lokhande
Scientist’E’ Regional Directorate, Pune,
Central Pollution Control Board, Gol

4
oM

indra Andhale
Regional Officer,
Maharashtra Pollution Control Board
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ANNEXURE-1

MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE, KOLHAPUR.

Tel. No. (0231) 2652952, M Udyog Bhavan,
2660448 P Near Collector Office,
Fax No. (0231) 2652952 — Kolhapur - 416 003.
E-mail: rokolhapur@mpcb.gov.in w Website:http://mpeb.gov.in
No. MPCB/RO/KOP/ 420 Date: 27/08/2020
Office Order

Sub: Constitution of a committee consisting of representatives of MoEF&CC,
Central Pollution Control Board , Maharashta Coastal Zone Management
Authority and Maharashtra Pollution Control Board.

Ref 1. Original Application No. 15/2020 (WZ) With Original Application No.
17/2020 (WZ) Krishna Marathe Applicant(s) Versus Union of India & Ors.
Respondent(s) WITH Krishna Marathe & Ors. Applicant(s) Versus Union
of India & Ors. Respondent(s).

2. Order passed by Honorable Tribunal in O.A. No. 15/2020 (WZ) &
17/2020 (WZ) dated July 10, 2020.
Sir, :

Shri. Krishna Marathe in his Original Application has raised the issue of violation
of the Environmental Clearance condition causing huge damage to ecology and
environment of the area by M/s. Gogate Minerals which started the business in 1952
and continuing the dumping of waste material in the Arabian Sea, creating a new land
and other environmental issues.

In view of the Order passed by Honorable Tribunal in O.A. No. 15/2020 (WZ) &
17/2020 (WZ) dated July 10, 2020, following committee has been constituted.

Shri. Suresh Kumar Adapa
Scientist'D'/Jt. Director, Ministry of Environment, Forests and Climate Change
West Central Regional Office, Ground Floor, Eastern Wing,
New Secretariat Building-Opposite Old VCA Stadium, .
Civil Lines -Nagpur-440001.
Email: apccfcentral~ngp—mef@gov.in
Mobile No. 09049350409
0712-2526828

Shri. S. Lokhande,

Scientist E, Regional Director Office,Pune
Central Pollution Control Board,

Email: lokhandesl@gmail.com

Mobile No. 09106625047
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Shri. Rupesh Mahale

Coastal officer, MCZMA

15" Floor, New Administrative Building,
Environment Department,

Mantralaya, Mumbai.

Email: rupesh2connect@gmail.com
Mobile No. 08369231439

Shri. Anand Billade

Coastal officer, MCZMA

15t Floor, New Administrative Building, Environment Department,
Mantralaya, Mumbai.

Email: aanandbillade@gmail.com

Mobile No. 09766257582

Shri. Ravindra Andhale

Regional Officer, Kolhapur

Udyog Bhavan, ground floor, Maharashtra Pollution Control Board
Email: rokolhapur@mbcb.gov.in

Mobile No. 09892667704

The further course of actions to be undertaken by this committee will be
determined through mutual consultation via Email and video conferencing.

This letter is issued with the approval of competent authority of the Board

Yours Faithfully

/ﬂ ¢
K Aot 2208 l2ore
Ravindra Andhale
Regional Officer, Kolhapur

Maharashtra Pollution Control Board
Enclosure: Order dated July 10, 2020

Copy fwc's to:
1. Shri. Suresh Kumar Adapa

Scientist'D'/Jt. Director, Ministry of Environment, Forests and Climate Change
2. Shri. 8. Lokhande,

Scientist E,

Regional Director Office, Pune

Central Pollution Control Board,

3. Shri. Rupesh Mahale

Coastal officer, MCZMA

4. Shri. Anand Billade

Coastal officer, MCZMA
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ANNEXURE-2
4.5 Top Soil Management:

4.6 Dam ment:

area. The rom produced in mine will be transport
plant which is located NE side of the lease:

4.7 Infrastructure:
The lessee has constructed office & guest house. These .are to be
renovated. Mine roads will be maintained during the life of'tfié mine. The
power lines and telephone lines passing through the lease area. .

-

4.8 Disposal of Mining Machinery:

Not applicable. Since the expected Mineable reserve will last for
20years.

4.9 Safe Securi
Safety measures are taken to protect mine workings by constructing
appropriate fencing all around the periphery of the mine. Entry to the
mine is strictly by authorization only.

4,10 te ement and ent:
No disaster due to landslide, subsidence, fire, and seismic activity is
anticipated. However, the details of contact numbers of Police station, Fire
station, Hospitals and ambulance services are being maintained with
the manager of the mines who is to be contacted at any emergency
situation.
Disaster:
Accidents with 10 or more fatalities are termed as disaster. Disaster is an
unexpected, sudden occurrence including fire, resulting from abnormal
development in course of mining activity, leading to serious,danger to
workers, public, or the environment. In the opencast Mines, risks
like land slides, inundation and fire  occurrence / likelihood will be
unlikely and if it occurs, the severity will be extremely harmful,
leading to disaster. -
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Tailing Dam Management:

SN 5 4 S
Not applicable as there is no processing/beneficiation plant in the
lease area. Ther ROM produced in mine will be transported to

mobile dry screening plant which is located NE suﬂe of the lease.

Infrastructure:

The lessee has constructed office, guest house workshop, etc
outside the ultimate limit within the lease. Please refer the
Surface Plan Plate no. 4 for the locations. The main 11 kva
power line is passing along the eastern boundary of the lease.
The power is tapped from this main line to the transformer at the
south of the lease and from here power is supplied to the offices,
workshop and the barracks as shown in the surface plan. Mine

roads will be maintained during the life of the mine.

-

Disposal of Mining Machinery

Not applicable. Since the expected Mineable reserve will last for

13 years.

Safety and Security:

Safety measures are taken to protect mine workings by
constructing appropriate fencing all around the periphery of the

mine. Entry to the mine is strictly by authorization only.
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Lntly 710 topsoail is generated from the mine as the entire mineralized portion
- {presently LR

-~ ailin
desilting measures to prevent water pollution from tailings etc,

| ‘explored is broken up.

Tailings Dam Management: The steps to be taken for protection and stability of

g dam, stabilization of tailing material and its utilization, periodic

arrangement for surplus water overflow along with detail design, structural
stability studies, the embankment seepage loss into the receiving
environment and ground water contaminant if any may be described.

No tailing dam shall be present in this area

Acid mine drainage, if any and its mitigative measures.

No acid mine drainage is involved.
surface subsidence mitigation measures through backfiliing of mine voids

or by any other means and its monitoring mechanism.

No surface subsidence is involved.
The information on protective measures for reclamation and rehabilitation

works year wise may be provided as per the following table.
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‘Topsoil Management: The topsoil available at the site and its utilization may be

During 2020-21, the mining will be carried out in already broken up area only, Hence,

there is no top soil available.

Tailings Dam Management: The steps to be taken for protection and stability of
tailing dam, stabilization of tailing material and its utilization, periodic desilting
measures to prevent water pollution from tailings etc., arrangement for surplus
water overflow along with detail design, structural stability studies, the embankment
seepage loss into the receiving environment and ground water contaminant if any

may be described.
Not Applicable since, Iron ore produced is dry screened by deploying mobile dry
generation of tailing.

Acid mine drainage, if any and its mitigative measures.
I g 32 [ &
Regular monitoring of surface and groundwater indicated that the{e™ eral of/ :/

acid mine drainage observed in this mine
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ANNEXURE-4 1 001
The Photographs Of Sign Boards About the Ownership And

Possession of S.No. 15 and 58 Displayed by

the Forest Department, Government of Maharashtra
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ANNEXURE-5

Details is pits as on 01-12-2019:

i ; Highest Lowest e
13(') Pit/Area L‘(’“mg)“‘ “(':I‘l')th Level Level BTI‘:;I‘::S
(m) (m)
1 203 804 590 51.8 -53.685 17
2 Mauli 333 130 49.5 8.0 09

1002

The photographs of mine workings, protective measures and plantation carried out are

given in Photograph section.

A complete layout of the mine showing proposed mine workings, layout of benches, are

shown on year wise pit design plan and sections enclosed as Plate Nos. 7 & 8 A to 8D.

Proposed Mine Working:

As per the recommendation in the geotechnical slope stability study, it is proposed that
mine will be worked by forming systematic benches in ore and overburden maintaining a
maximum optimum pit slope of 30°.

The height of the benches maintained will be 6 meters and width will vary between 8 to
11 meters. Based on size and capacity of the machinery, mine approach road and mine
haulage road with a width of 11 meters and with a gradient of 1:16 will be maintained.

The mining operations will be carried out in two shifts.

During the ensuing block period up to 31-03-2021 of modifications in the approved
Modified Mining Plan, mining activities will be confined between sections 00 E to 700 E.
Lowest pit level will be-at -66 m RL. Number of benches in overburden and ore will be
around 19 from 50m RL to -66 m. Redi Iron ore Mine ( block I) of M/s Gogte Minerals
shares common boundary along its Northern side of the Mining Lease with the iron ore
Mining Lease of M/s Minerals & Metals. Lessee has an understanding with M/s
Minerals and Metals for obtaining permission from DGMS to extend workings up to the

respective Mine boundaries.
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W W fawW qe g ; 0831 2447771003

SUVTEOE (W TR Wé freTe ol T ERA AT WA ) % : 0831 - 2447269

. . ¥-8a : hrrenih@gmail.com
National Institute of Hydrology e
(Ministry of Water Resources, RD & GR, Govt. of India)

o

Hn.-%'
7£
aC

©
% 15010°

g Yo fivar Pyt
it & e1 A | &
' Hard Rock Regional Centre

¥ e, fasdvawn Tm, I - wRo ofR (FATEEH)
Main Road, Visvesvaraya Nagar, Belagavi - 590 019 (Karnataka)

@ No. faie Date 07) 0"&} 2020

CERTIFICATE

To whomsoever it may concern, this is to certify that National
Institute of Hydrology, Hard Rock Regional Center (Under Ministry
of Jalashakthi, Dept. of WR, GR & RD) has carried out preliminary
investigations as a part of the “Comprehensive Study on
Hydrogeological Studies in and Around Redi Iron Ore Mine
(Block-I) of M/S Gogte Minerals, Redi Village, Vengurla, Taluk,
Sindhudurg District, Maharashtra” and the results of the study
is submitted herewith.

Scientist F & PI

O : THE A o wem, 7o fem wmm, v - v gh (Fae) swa
Head Office : National Institute of Hydrology, Jal Vigyan Bhavan, Roorkee - 247 667 (Uttarakhand) India
AT /Phone : 01332 - 272106, %®& /Fax : 01332 - 272123. ¥-¥& /E-mail : dir.nihr@gov.in / Web. : nihroorkee.gov.in
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CHAPTER V

CONCLUSION

. From the preliminary investigation it is found that there is no direct impact on
water levels and groundwater quality due to mining.

. The estimation of seawater intrusion using Ghyben Herzberg formula indicated
that there is no intrusion of seawater in the study areaupto 400m to 500m.

. From the conceptual modelling, it is understood that there is no threat of

contamination under defined hydrological conditions.
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Annexure-7

MINERAL ENGINEERING SERVIGES
(Recognised by GOX, MoEF&CC under E(P) Act 1986 Vide Gazette Notification

No. SO 857 (E) dated 26.02.2018. Recognition valid upto 25.02.2023
ISO 9001 : 2015 AND BS OHSAS 1_800;. : 2007 Certification Valid upto 18.03.2021  13.9-1800013-11c

(Wy!

150 9001 : 2015
12-Q-1800012-T1C
BS-OHSAS-18001-2007

i

Table No. 2,
WATER ANALYSIS REPORT
MES/W/FTR/11/00
Name of the Project : Redi (203) Iron Ore Mine
Name of the Client : M/s. Gogte Minerals
Month : July 2020
Date of sampling : 21.07.2020
Date of Report : 12.08.2020
Report No : MES/MS/WRN/76
Ref : Environmental (P) Rules, 1986 SCHEDULE |,- 01.01.2016
& General Standards For Samples
Parameters Method of Testing Effluent Discharge of
No. . SWi1
Environmental Pollutants
1 |pH 1S 3025 (Part-11) 6.0-9.0 7.14
2 |Biochemical Oxygen Demand mg/l, BOD; 27° C | 1S 3025 (Part-44) 30 e
3 |Chemical Oxygen Demand (COD) mg/l 1S 3025 (Part-58) 250 30
4 |Total Suspended Solids, mg/l IS 3025 (Part-17) 100 10
5 |Fixed Dissolved Solids (FDS) mg/I IS 3025(part 18) 2100 212
g IS 3025 (Part-9) Shall not 5% above the 25
receiving water temp
7 |Oil & Grease, mg/l IS 3025 (Part-39) 10 <1
8 |Ammonical Nitrogen, mg/l IS 3025 (Part-34) 50 <0.1
9 |Total Kjedahl Nitrogen, mg/l IS 3025 (Part-34) 50 <0.5
e 10 [Nitrate Nitrogen (as N), mg/l IS 3025 (Part-34) 10 0.2
11 |Phosphates (as P ), mg/l IS 3025 (Part-31) 5 <0.1
12 |Chlorides (as Cl), mg/l IS 3025 (Part-32) 1000 116
13 |Sulphates (as SO,) mg/l IS 3025 (Part-24) 1000 16
14 |Fluoride (as F), mg/l IS 3025 (Part-60) 2 <0.1
15 |Sulphide (as S), mg/l IS 3025 (Part-29) 2 <0.01
16 |Phenolic Compounds (as CgHsOH), mal/l IS 3025 (Part-43) q <0.001
17 |Total Residual Chlorine, mg/l IS 3025 (Part-26) 1 <0.1
18 |Zinc (as Zn), mg/| IS 3025 (Part-49) 5 <0.05
19 |Iron (as Fe), mg/! IS 3025 (Part-53) 3 0.05
20 |Copper (as Cu), mg/l 1S 3025 (Part-42) 3 <0.03
21 |Trivalent Chromium (as Cr”)_mgll 1S 3025 (Part-52) 2 <0.03
22 [Manganese (as Mn), mg/l 1S 3025 (Part-59) 2 <0.03
23 [Nickel (as Ni), ma/l 1S 3025 (Part-54) 3 <0.01
24 |Arsenic (as As), mgl/l 1S 3025 (Part-37) 0.2 <0.002
25 |Cyanide (as CN), mg/l IS 3025 (Part-27) 0.2 <0.01
26 |Vanadium (as V), mg/l APHA 21 Edition 0.2 <0.001
27 |Lead (as Pb), mg/l IS 3025 (Part-47) 0.1 <0.005
28 |Hexavalent Chromium (as Cr*®) mg/l IS 3025 (Part-52) 2 <0.03
29 [Selenium (as Se), mg/! IS 3025 (Part-56) 0.05 <0.005
30 [Cadmium (as Cd), mg/l IS 3025 (Part-41) 2 <0.002
31 |Mercury (as Hg), mg/l IS 3025 (Part-48) 0.01 <0.0005
Sample Code : SW1 - Survey No. 203 Lease No.1 Pit water
Samples Collected & Analysed by Mineral Engineering Services, Ballari

’(g@%@’ﬁﬁm o
~ GOVT. ANALYST

(M. RAU)
HEAD OF LABORA

A

25/XXV, Club Road, Ballari - 583 103. Karnataka. Tel/Fax : 08392-267421.

E-mail ; mes_msraju@yahoo.co.uk
' mesbly25@gmail.com

Website : www.envtest.com
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MINERAL ENGINEERING SERVICES

(Recognised by GOI, MoEF&CC under E(P) Act 1986 Vide Gazette Notification 150 9001 : 2015
No. SO 857 (E) dated 26.02.2018. Recognition valid upto 25.02.2023 8 e R
ISO 9001 : 2015 AND BS OHSAS 18001 : 2007 Certification Valid upto 18.03.2021  13.9.1800013-TIC
Table No. 3
WATER ANALYSIS REPORT
MES/WI/FTR/12/00
Name of the Project : Redi (203) Iron Ore Mine
. |Name of the Client : M/s. Gogte Minerals
Month : July 2020
Date of sampling 1 21.07.2020
Date of Report : 12.08.2020
Report No : MES/MS/WRN/76
Ref:IS : 2296, 1982 Class C Norms (Stream Water Standards)
SI.No. Parameters DIPSHREIE Bt I;:vn;::r Fs(:;:;ﬁf SW2 Rsevs::t SW4
i |pH 15:3025(Part-11) 6.5t08.5 7.1 7.00 Til2
i |Dissolved Oxygen (as O;), mg/l, Min 1S:3025(Part-38) 4 54 57 8,3
i |Biochemical Oxygen Demand (as O;), mg/l, Max 1S:3025(Part-44) 3 16 1.5 1.5
iv |Total Coliform (mpn/100ml), Max 1S:1622 5000 48 4 50
v |Colour (Hazen Units), Max 1S:3025(Part-4) 300 5 5 5
vi |Fluoride (as F),ma/l, Max 15:3025(Part-60) 1.5 <0.1 <0.1 <0.1
vii [Cadmium (as Cd), mg/l, Max 1S:3025(Part-41) 0.01 <0.002 | <0.002 | <0.002
viii |Chloride (as Cl),mg/l, Max 1S:3025(Part-32) 600 380 180 142
ix [Chromium (as Cr +a)l. mg/l, Max 1S:3025(Part-52) 0.05 <0.03 <0.03 <0.03
s x |Cyanides (as CN), mg/l, Max 1S:3025(Part-27) 0.05 <0.01 <0.01 <0.01
xi |Total Dissolved Solids (mg/l), Max 1S:3025(Part-16) 1500 879 436 360
xii [Selenium (as Se), mg/l, Max 1S:3025(Part-56) 0.05 <0.005 | <0.005 | <0.005
xiii |Sulphates as SO, (mg/l), Max 1S:3025(Part-24) 400 400 | 40.0 30.0
xiv |Lead (as Pb) mg/l, Max 1S:3025(Part-47) 0.1 <0.005 | <0.005 | <0.005
xv [Copper (as Cu),mg/l, Max 1S:3025(Part-42) 1.5 <0.01 <0.01 <0.01
xvi |Arsenic as As (mg/l), Max 15:3025(Part-37) 0.2 <0.002 | <0.002 | <0.002
xvii |lron (as Fe),mg/l, MAX 1S:3025(Part-53) 50 0.05 0.08 0.05
xviii |Phenolic compounds (as CgHsOH),ma/l, Max 1S:3025(Part-43) 0.005 <0.001 | <0.001 | <0.001
xix |Zinc (as Zn),mg/l, Max 1S:3025(Part-49) 15 <0.005 | <0.005 | <0.005
xx |Insecticides, mg/l, Max APHA 21* Absent NA NA NA
xxi |Anionic detergents (as MBAS),mg/l, Max Annex K of IS 13248 1 <01 <0.1 <0.1
xxii |Oils and grease, mg/l, Max 1S:3025(Part-39) 0.1 <0.01 <0.01 <0.01
xxiii [Nitrates (as NO3),mg/l, Max 1S:3025(Part-34) 50 1.00 1.20 1.50
xxiv | Alpha Emitters (pcurie/ml), Max APHA 21% 10°® NA NA NA
xxv | Beta Emitters (pcurie/ml), Max APHA 21% 10°® NA NA NA
SAMPLE CODE :
SW2 - Kanyal tank water
SW3 - Nallah water near Kanyalwadi village
SW4- Spring water near Hanuman temple Kanyalwadi village
Samples Collected & Analysed by Mineral Engineering Services, Ballari Note : NA - Not Analysed

A\, |

(M:R."DURGA PRASAD) ~ (M.S. RA)
GOVT. AN o HEAD OF LABORATORY
25/XXV, Club Road, Ballari - 583 103. Karnataka. Tel/Fax : 08392-267421.
‘E-mall : mes_msraju@yahoo.co.uk Website : on viest.com

mesbly26@gmail.com
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MINERAL ENGINEERING SERVICES (1;;!,)

(Recognised by GOI, MoEF&CC under E(P) Act 1986 Vide Gazette Notification 1509001 : 2015

No. SO 857 (E) dated 26.02.2018. Recognition valid upto 25.02.2023 i g ety A

IS0 9001 : 2015 AND BS OHSAS 18001 : 2007 Certification Valid upto 18.03.2021  12.0.1800013-11C

Table No.4 b

WATER ANALYSIS REPORT .
MES/WIFTR/13/00
Name of the Project : Redi (203) Iron Ore'Mine
Name of the Client : M/s. Gogte Minerals
Month : July 2020
Date of sampling 1 21.07.2020
Date of Report 1 12.08.2020
Report No : MES/MS/WRN/78
Ref : 1S:10500-2012 Norms (Drinking Water Standards}
SI. Bitarile Method of Testing Desirable | Permissible Result
No. Limts Limts Gw4 GWs GWe
i |Colour (Hazen Units), Max 15:3025 (Part-4) 5 15 1 <1 1
i |Odour 15:3025 (Part-5) Agreeable Agreeable Agreeable | Agreeable | Agreeable
i |pH 1S:3025 (Part-11) 65to85( 65-85 6.62 6.60 7.11
iv |Taste 1S:3025 (Part- 8) Agreeable Agreeable Agreeable | Agreeable | Agreeable
v |Turbidity, NTU, Max 1S:3025 (Part-10) 1 5 0.6 1.0 0.5
vi_|Total Dissolved Solids,mg/l, Max 15:3025 (Part-16) 500 2000 130 120 250
vii_[Aluminium (as Al), Max 1S:3025 (Part-55) 0.03 0.2 <0.01 <0.01 <0.01
viii_{Ammonia (as total Ammonia -N).mg/l, Max 1S:3025 (Part-34) 0.5 0.5 <0.1 <0.1 <0.1
ix__|Anionic Detergents (as MBAS),ma/l , Max Annex K of 1s:13428 0.2 1.0 <0.1 <0.1 <0.1
x |Barium (as Ba), mg/l, Max 1S:15302 & APHA 21* 0.7 0.7 <0.05 <0.05 <0.05
xi |Boron (as B), mg/l, Max 15:3025 (Part-57) 0.5 1 <0.1 <0.1 <0.1
xii_|Calcium (as Ca),mag/l, Max 1S:3025 (Part-40) 75 200 14 9.6 44
xiii |Chloramines (as Cl; ), mg/l. Max APHA 21 4.0 4.0 NA NA NA
xiv_|Chloride as CI (ma/l),mg/l, Max 1S:3025 (Part-32) 250 1000 19 62.0 120
xv [Copper (as Cu),mag/l, Max 15:3025 (Part-42) 0.05 1.5 <0.01 <0.01 <0.01
xvi |Fluoride (as F),mg/l, Max 1S:3025 (Part-60) 1 1.5 <0.1 <0.1 <0.1
xvii_|Residual, Free Chlorine,mg/l, Max 1S:3025 (Part-26) 0.2 1 <0.1 <0.1 <0.1
xviii_|Iron (as Fe),mg/l, Max 15:3025 (Part-53) 1.0 1.0 <0.05 <0.05 <0.05
xix |Magnesium (as Mg)mg/l, Max 15:3025 (Pari-46) 30 100 4.9 3.9 i d
xx_[Manganese (as Mn),mg/l, Max 15:3025 (Part-59) 0.1 0.3 <0.03 <0.03 <0.03
xxi_[Mineral Oil,mg/l, Max Clause 6 of IS 3025 (part -39) 0.5 0.5 <0.01 <0.01 <0.01
xxii |Nitrates (as NO),mg/l, Max 15:3025 (Part-34) 45 45 0.5 13.0 0.4
xxiii |Phenolics (as CgHsOH),mg/l, Max 15:3025 (Part-43) 0.001 0.002 <0.001 <0.001 <0.001
xxiv |Selenium (as Se),mg/l, Max 1S:3025 (Part-56) 0.01 0.01 <0.005 <0.005 <0.005
xxv |Silver (as Ag), mg/l. Max Annex J of 1s:13428 0.1 0.1 <0.002 <0.002 <0.002
xxvi |Sulphates (as SO,4),mg/l, Max 15:3025 (Pan-24) 200 400 12.6 19 10
xxvii | Sulphide (as H,S) , mg/l, Max 1S:3025 (Pari-29) 0.05 0.05 <0.01 <0.01 <0.01
xxviii | Alkalinity (as CaCO,) mg/l, Max 15:3025 (Pan-23) 200 600 40 <2 22
xxix | Total Hardness (as CaCO,),mg/l, Max 1S:3025 (Part-21) 200 600 50 40 180
xxx_|Zinc (as Zn),mg/l, Max 15:3025 (Part-49) 5 15 <0.005 <0.005 <0.005
xxxi {Cadmium (as Cd),mg/l, Max 1S:3025 (Part-41) 0.003 0.003 <0.002 <0.002 <0.002
xxxii |Cyanide (as CN),mg/l, Max 15:3025 (Part-27) 0.05 0.05 <0.01 <0.01 <0.01
xxxiii|Lead (as Pb),mg/l, Max 15:3025 (Part-47) 0.01 0.01 <0.005 <0.005 <0.005
xxxiv|Molybdenum (as Mo), mg/l, Max APHA 21% 0.07 0.07 NA NA NA
xxxv |Mercury (as Hg).mg/l, Max 1S:3025 (Part-48) 0.001 0.001 <0.0005 | <0.0005 | <0.0005
xxxvi|Nickel (as Ni),mg/l, Max 15:3025 (Part-54) 0.02 0.02 0.015 <0.01 <0.01
| xxxvii| Pesticides,mg/l, Max APHA 21 Absent 0.001 NA NA NA
xxxvniPonchlonnaled biphenyls mg/l, Max APHA 21 Edition 0.0005 0.0005 NA NA NA
xxix |Polynuclear Aromatic Hydrocarbons (as PAH),mg/l, APHA 21* Edition 0.0001 0.0001 NA NA NA
XL |Arsenic (as As),mag/l, Max 15:3025 (Part-37) 0.01 0.01 <0.002 <0.002 <0.002
XLi |Chromium (as Cr*a),mgﬂ, Max 1S:3025 (Part-52) 0.05 0.05 <0.03 <0.03 <0.03
XLii |Trihalomethanes,mg/l, Max APHA 21° i - NA NA NA
XLiii |[Radioactive materials,Bq/l, mg/l APHA 21% s == NA NA NA
XLiv | Total Coliform (/100m}) 1S:1622 Absent Absent Absent Absent Absent
XLv |E-Coli_(cfu/100ml) 1S:1622 Absent Absent Absent Absent Absent
XLv |Water levels in well from surface (m) 0.30 1.00 =
SAMPLE CODE :GW4 - Kanyalwadi village open well water GWS5 - Gaontala vullage open well GWB -Tap water (near mines office)
Samples Collected & Analysed : Mineral Engineering Services, Ballari NA - Not Analysed

WAL

| (M.S. RAJU)
HEAD OF LABORATORY

25/XXV, Club Road, Ballari - 583 103. Karnataka. Tel/ Fax : 08392-267421.

_ ‘E-mail : mes_msraju@yahoo.co.uk

mesbly25@gmail.com . Website : ww.envtest.com _
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MINERAL ENGINEERING SERVICES (
: - 4 i N 4
(Recognised by GOI, MoEF&CC under E(P) Act 1986 Vide Gazette Notification 150 9001 : 2015
No. SO 857 (E) dated 26.02.2018. Recognition valid upto 25.02.2023 s
IS0 9001 : 2015 AND BS OHSAS 18001 : 2007 Certification Valid upto 18.03.2021  1;.5-1800013-T1C
Table No. 4 a
WATER ANALYSIS REPORT ' "
MES/W/FTR/13/00
Name of the Project : Redi (203) Iron Ore Mine
Name of the Client : M/s. Gogte Minerals
Month 1 July 2020
Date of sampling 1 21.07.2020
Date of Report : 12.08.2020
Report No : MES/MS/WRN/77
Ref : 1S:10500-2012 Norms (Drinking Water Standards)
SI. Paraiiatoi Method of Testing Desirable | Permissible Result
No. Limts Limts GW1 Gw2 GwW3
i |Colour (Hazen Units), Max 1S:3025 (Part-4) 5 15 <1 <1 <1
i |Odour 15:3025 (Part-5) Agreeable Agreeable Agreeable | Agreeable | Agreeable
i [pH 15:3025 (Part-11) 6.5to85| 65-85 6.68 6.80 6.82
iv_|Taste 15:3025 (Part- 8) Agreeable Agreeable Agreeable | Agreeable | Agreeable
v | Turbidity, NTU, Max 1S:3025 (Part-10) 1 5 0.2 1.3 1.1
vi_|Total Dissolved Solids,mg/l, Max 15:3025 (Part-16) 500 2000 60 270 180
vii_|Aluminium (as Al), Max 15:3025 (Part-55) 0.03 0.2 <0.01 <0.01 <0.01
viii_|Ammonia (as total Ammonia -N),mg/l, Max 15:3025 (Part-34) 0.5 0.5 <0.1 <0.1 <0.1
ix |Anionic Detergents (as MBAS),mg/l , Max Annex K of 1s:13428 0.2 1.0 <01 <0.1 <0.1
x |Barium (as Ba), mg/l, Max 1S:15302 & APHA 21% 0.7 0.7 <0.05 <0.05 <0.05
xi |Boron (as B), ma/l, Max 1S:3025 (Part-57) 0.5 1 <0.1 <0.1 <0.1
xii |Calcium (as Ca),mg/l, Max 1S:3025 (Part-40) 75 200 48 32 20
xiii |Chloramines (as Cl, ), mg/l. Max APHA 21% 4.0 4.0 NA NA NA
xiv_|Chloride as CI (mg/l),mg/l, Max 15:3025 (Part-32) 250 1000 18 20 30
xv_|Copper (as Cu),mg/l, Max 18:3025 (Part-42) 0.05 1.5 <0.01 <0.01 <0.01
xvi_|Fluoride (as F),mg/l, Max 15:3025 (Part-60) 1 1.5 <0.1 <0.1 <0.1
xvii |Residual, Free Chlorine,mg/l, Max 1S:3025 (Part-26) 0.2 1 <0.1 <0.1 <0.1
xviii_|lron (as Fe),mg/l, Max 15:3025 (Par-53) 1.0 1.0 <0.05 <0.05 <0.05
xix_[Magnesium (as Mg)mg/l, Max 15:3025 (Par-46) 30 100 2.4 12.2 7.3
xx |Manganese (as Mn),mag/l, Max 1S:3025 (Part-59) 0.1 0.3 <0.03 <0.03 <0.03
xxi |Mineral Qil,mg/l, Max Clause 6 of IS 3025 (part -39) 0.5 0.5 <0.01 <0.01 <0.01
xxii |Nitrates (as NO,),mg/l, Max 15:3025 (Par-34) 45 45 3.6 18.0 9.8
xxiii |Phenolics (as CgHsOH),mg/l, Max 15:3025 (Part-43) 0.001 0.002 <0.001 <0.001 <0.001
xxiv |Selenium (as Se),mg/l, Max 15:3025 (Part-56) 0.01 0.01 <0.005 <0.005 <0.005
xxv_[Silver (as Ag), mg/l. Max Annex J of Is:13428 0.1 0.1 <0.002 <0.002 <0.002
xxvi |Sulphates (as SO,),mg/l, Max 15:3025 (Part-24) 200 400 3.0 46.6 19.6
xxvii |Sulphide (as H;S) , mg/l, Max 15:3025 (Part-29) 0.05 0.05 <0.01 <0.01 <0.01
xxviii | Alkalinity (as CaCO,) mg/l, Max 18:3025 (Part-23) 200 600 14 48 62
xxix |Total Hardness (as CaCQ,),mg/l, Max 1S:3025 (Part-21) 200 600 22 130 80
xxx_[Zinc (as Zn),mg/l, Max 1S:3025 (Part-49) 5 15 <0.005 <0.005 <0.005
xxxi |Cadmium (as Cd).mg/l, Max 15:3025 (Part-41) 0.003 0.003 <0.002 <0.002 <0.002
xxxii |Cyanide (as CN),mg/l, Max 1S:3025 (Part-27) 0.05 0.05 <0.01 <0.01 <0.01
xxxiii|Lead (as Pb),mg/l, Max 1S:3025 (Part-47) 0.01 0.01 <0.005 | <0.005 | <0.005
xxxiv | Molybdenum (as Mo}, mg/l, Max APHA 21% 0.07 0.07 NA NA NA
xxv |Mercury (as Hg).ma/l, Max 15:3025 (Part-48) 0.001 0.001 <0.0005 | <0.0005 | <0.0005
xxxvi|Nickel (as Ni),mg/l, Max 1S:3025 (Part-54) 0.02 0.02 <0.01 <0.01 <0.01
xxxvii| Pesticides,mg/l, Max APHA 21 Absent 0.001 NA NA NA
hooviil Polychlorinated biphenyls mg/l, Max APHA 21* Edition 0.0005 0.0005 NA NA NA
xxix |Polynuclear Aromatic Hydrocarbons (as PAH) mg/l, APHA 21" Edition 0.0001 0.0001 NA NA NA
XL [Arsenic (as As),mg/l, Max 1S:3025 (Part-37) 0.01 0.01 <0.002 <0.002 <0.002
XLi_|Chromium (as Cr"®),mg/l, Max 15:3025 (Part-52) 0.05 0.05 <0.03 <0.03 <0.03
| XLii [Trihalomethanes,mg/l, Max APHA 217 = - NA NA NA
XLiii |Radioactive materials,Bg/l,mg/l APHA 21% -- -- MNA MNA NA
XLiv | Total Coliform (/100ml) 1S:1622 Absent Absent Absent Absent Absent
XLv |E-Coli (cfu/100ml) 1S:1622 Absent | = Absent Absent Absent Absent
| XLv [Water levels in well from surface (m) - - - 1.20 2.10 1.00
SAMPLE CODE : GWH1 - Thiracol village open well GW?2 - Redi village open well GW3 -Shiroda village open well
Samples Collected & Analysed : Mineral Engineering Services, Ballari NA - Not Analysed
l
~ (M.S.RAWU)
_ : . HEAD OF LABORATORY
25/XXV, Club Road, Ballari - 583 103. Karnataka. Tel/Fax : 08392-267421.
E-mail : mes_msraju@yahoo.co.uk e o
mesbly25@gmail.com Website : www._envtest.com
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Anyalysis Results of Well Water samples by MPC Board
Date 03.06.2014
Well Water of
Date/Parameters Chandrakant Raut
pH 6.41
BOD 3 days 272C 2.8
CoD 56.0
Suspended Solids 21.0
Oil & Grease BDL
Chloride 217.0
Sulphate 15.9
Total Dissolved Solids 638.0
Dissolved oxygen 7.0
Iron BDL
TRC NIL
Mercury BDL
Lead BDL
Cadmium BDL
Chromium+6 BDL
Total Chromium BDL
Copper BDL
Zinc BDL
Nickel BDL
Cyanide BDL
Flouride BDL
Phospahte 1.23
Manganses NA
Nitrate 1.19
Date: 15-10-2019
Open well of
OPEN WELL Ramkrushna OPEN WELL
Date/Parameters
BOMBADOCHIWADI Kanyalkar at TIVREWADI
Kanyalwadi, Redi
pH 7.8 7.8 7.6
BOD 3 DAYS 270C 3 3 3
CoD 8 8 8
SUSPENDED SOLIDS 10 11 10
TDS (mg/Itr) 374 104 155
IRON BDL BDL BDL
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Date : 19-12-2019

Open well of

Open well at

Open well at . . | Well water
. . . Ramkrushna Tiwarewadi .
Date/Parameters Bomdojichiwadi Redi . Hudawadi
. Kanyalkar at Redi near .
Near ZP Primary School . . . Redi
Kanyalwadi, Redi | Datta Mandir
pH 6.4 41 6.3 5.7
BOD 3 DAYS 270C 2.4 2.4 2.4 2.4
CoD 8 8 16 16
SUSPENDED SOLIDS 12 10 10 14
Chloride 135 68 83 195
sulphate NA NA NA NA
TDS (mg/Itr) 412 374 266 437
DISSOLVED OXYGEN 6.2 6.1 6 6
IRON 0.017 0.021 0.018 0.017
Conductivity 460 405 306 476
Date: 08-01-2020
Open well of
OPEN WELL Ramkrushna OPEN WELL
Date/Parameters
BOMBADOCHIWADI Kanyalkar at TIVREWADI
Kanyalwadi, Redi
pH 7.5 6.8 7.2
BOD 3 DAYS 270C 2.4 2.2 2
CcoD 12 8 12
SUSPENDED SOLIDS 10 9 11
OIL AND GREASE BDL BDL BDL
TDS (mg/Itr) 444 256 284
DISSOLVED OXYGEN 6 6.2 6.7
IRON BDL 0.41 BDL
ZINC BDL 0.016 0.002
Date: 28-07-2020
Open well of
Well water
OPEN WELL Ramkrushna OPEN WELL .
Date/Parameters Hudawadi
BOMBADOCHIWADI Kanyalkar at TIVREWADI Redi
Kanyalwadi, Redi
pH 6.7 6.1 6.6 6.3
BOD 3 DAYS 270C 3 3.2 4.6 4.2
CoD 24 28 32 32
SUSPENDED SOLIDS 12 10 12 10
OIL AND GREASE BDL BDL BDL BDL
TDS (mg/Itr) 672 488 620 410
FREE AVAILABLE
NA NA NA NA
CHLORINE
PHOSPHATE 0.06 0.04 0.12 0.09
ZINC BDL BDL BDL BDL
IRON 0.16 0.14 0.18 0.2
DISSOLVED OXYGEN 7 6.8 6.7 7.1
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Date: 15-09-2020

Open well of

Well water
OPEN WELL Ramkrushna OPEN WELL .
Date/Parameters Hudawadi
BOMBADOCHIWADI Kanyalkar at TIVREWADI Redi
Kanyalwadi, Redi
pH 6.2 5.4 6 5.3
BOD 3 DAYS 270C 2.4 2.2 2.6 2
CoD 32 16 16 20
SUSPENDED SOLIDS 12 10 10 12
OIL AND GREASE BDL BDL BDL BDL
Chloride 86 23 35.5 18
Sulphate 58 8.1 22 4.6
TDS (mg/Itr) 440 148 230 110
Iron 0.72 0.64 0.68 0.83
Fluoride 0.23 0.14 0.18 0.16
Conductivity 663 217 353 159
Date: 01.10.2020
Open well of
OPEN WELL Ramkrushna | OPEN weLL | VeIl water
Date/Parameters Hudawadi
BOMBADOCHIWADI Kanyalkar at TIVREWADI Redi
Kanyalwadi, Redi
pH 5.7 6.3 5.4 6.4
BOD 3 DAYS 270C 2.8 2.4 2.8 2.8
CoD 20 16 16 20
SUSPENDED SOLIDS 10 8 8 10
OIL AND GREASE BDL BDL BDL BDL
Chloride 29 124 26 46
TDS (mg/Itr) 578 580 480 488
Phosphate 0.11 0.14 0.08 0.1
Zinc BDL BDL BDL BDL
Iron 0.039 0.048 0.054 0.044
Dissolved Oxygen 6.7 6.8 6.8 6.5
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Analysis Results of Pit Water samples by MPC Board
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Date/Parameters | 13.07.2011 | 15.12.2011 | 11.01.2012 | 02.06.2012 | 25.10.2013 | 03.06.2014 | 16.12.2015 | 15.10.2019 | 19.12.2019 | 08.01.2020
pH 8.16 8.5 7.49 7.75 7.5 6.62 8.1 7.4 6.5 7.4
BOD 3 DAYS 270C 8.5 22 6.5 8.2 3.6 2.6 26 4 2.4 3.0
CcoD 48 64 48 40 20 40 80 12 12 12.0
Suspended solids 22 16 23 18 26 18 15 10 11.0 10.0
Oil & Grease BDL NA NA NA BDL BDL BDL - - -
Chloride 15 25 580 400 192 354 192 - - -
sulphate 6.19 22.44 5.3 17 18 13.18 16 - - -
TDS (mg/Itr) 379 316 978 602 281 480 610 505 726 115.0
Iron - - - - 1.08 BDL - BDL 0.01 BDL
DO - - - - - 7.4 - - - -
Mercury - - - - - Nil - - - -
Lead - - - - - BDL - - - -
Cadmium - - - - - BDL - - - -
Chromium+6 - - - - - BDL - - - -
Total Chromium - - - - - BDL - - - -
Copper - - - - - BDL - - - -
Zinc - - - - - BDL - - - -
Nickel - - - - - BDL - - - -
Cyanide - - - - - BDL - - - -
Flouride - - - - - BDL - - - -
Phospahte - - - - - 1.18 - - - -
Manganese - - - - - BDL - - - -
Nitrate - - - - - 1.37 - - - -
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g W fasm e e : 0831 - 2447714
S, (v s 7 farwma afte T HRE HET WA W) ﬂ:"‘" : 0831 - 2447269
o : s » th ih il.
g"ct\edbg)g National Institute of Hydrology ™ :"mnn@maicom
»s% — } (Ministry of Water Resources, RD & G.R. Govt. of India)
s, <0 For firen aftm &g
Hard Rock Regional Centre
A e, v T, fFEmi - 4Ro ok (wAlEE)
Main Road, Visvesvaraya Nagar, Belagavi - 590 019 (Karnataka)
femiw Date: 03 -03 - 2020
& To
Mines Manager
M/s.Gogte Minerals,
Redi Iron Ore Mine,
Village Redi, Taluk Vengurla,
Sindhudurg Dist.
Maharashtra.

Sub: Clarification on pH of the water sample drawn from open well.
Ref: Your Letter Dated: 24.02.2020

Sir,

With reference to the above. low pH in the water sample drawn from open well could be
attributed to following reasons:

The study area is covered by hard lateritic rocks. These are acidic in nature and exhibits
low pH and the value depends mainly on the weathering status of the surrounding rock. Further,
in highly weathered laterites there is a possibility of leaching of Ca and Mg ions due to which
there will be considerable reduction in pH of water (less than 7). Investigations carried out in
various parts of coastal zones of West Coast of India reported pH of groundwater less than 5 in
shallow aquifers (Girish et.al 2006, Purandara et.al 2013). In addition to acidic nature of rocks
decomposition of plants and dissolution of CO also will play a significant role in lowering the
pH. The study also indicated that, there is no impact of mining in the area as it is evident from
the observation well as it is tapping from the shallow aquifer. The NIH is regularly monitoring
the quality of the area as part of the Hydrogeological study. The study is in progress and final
report will be submitted after completion of the entire observations which will be taken all over

the year.
/

B. ara A
Scientist “F”

O : T W e e, s e wem, w4 - v ko (FiE) e
Head Office : National Institute of Hydrology, Jal Vigyan Bhavan, Roorkee - 247 667 (Uttarakhand) India
AT /Phone : 01332~ 272106, %W /Fax : 01332 - 272123, $-#a /E-mail  dir.nihr@gov.in / Web. : nihroorkee.gov.in
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ANNEXURE-10

District Public Health Laboratory, Sindhudurg

E- mail = ID : dphlsindhudurg@gmail.com Phone No : 02362 228977
REPORT ON CHEMICAL EXAMINATION OF TREATRD WATER WATER

Date of Collection : - —-= Date of Reeeipt = - 16 /09/2020  Date of xamination - 16/ 09/ 2020

( Allthe Analytical Results are in mg / Litre except pl L Turbidity ) Onwards.

| 1
t 4
|
|
‘

Sr. No. | TEST PARAMETER , (1) BIS Specification i
10500 : 2012
! Normal Values
. TREATED ' Desirable Permissible :
‘ WATER - Limits Limits ;
1 Physical Appearance | Clear s | -
2 ] Odour ' Agreeable Agreeable Agrecable |
3 | Turbidity (as N.T.U.) 0.036 1.0 5.0 |
4 I‘ pH Value ' 7.01 ‘ 6.5 10 8.5 ‘ No relaxation 1‘
S| Chlorides (as C1) { 66.0 -E 1000 ;
; | | |
i ! : \
6 Nitrates ( as Noy) 3 0.438 f 43 | No relaxation |
‘ ; ‘ ‘
} 4 1
7 ! Total Nardness (as CaCOy) } 126.0 ‘ 200 ‘ 600
8 Alkalinity (as CaCO; ) f 26.0 o000 ] 600
\ | |
9| Total Dissolved Solids a’ 198.0 LS00 ] 2000 |
| ‘ | }
‘ 10 % Iron (as Fe) ‘. 0.0026 1.0 | No relaxation |
11| Fluoride (as F) ' 0.0758 T E 1.5 J

" ND — Not detected.
* This report is restricted only for the Sample/s is Submitted to this Laboratory.
" This Sample/s is / are not Collected by this Laboratory.
Remark :-Sample No. 1is chemically fit for drinking purpose on the basis of analysed
parameters only.
However, this water source can be used for drinking purpose only after proper treatment,disinfection&
ascertaining it’s bacterological quality frequently or reqularly.

HEALTH SERVICES T Fawa Aoy, B g s Riygt
wm - | R62 /200
" 200t

For warded With compliments To: FOMENTO RESOURCES PVT LIMITED. At Post -Redi ;
lal-Vegurla, Dist — Sindhudurg.

With reference to letter No: Dated :- 16/ 09/ 2020.

Fees Rs: - 600/
Receipt No.& Date:-5066674 ;16/09/ 2020

Chief Bacteriologis
( Sindhudurg.
Chief Bacténivlogist
District Public Health Laboratory .
Sindhudurg
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5

s © MAHARASHTRA POLLUTION CONTROL BOARD 101 6

MAHARASHTRA

= HERTS 9g9oT [RI70T HS@D

REGIONAL LABORATORY, CHIPLUN

| Zd

To,

(AnIS0: 9001:2015 & OHSAS: 18001 :2007 Certified Laboratory )

The Sub-Regional Officer,
M.P.C. Board, Ratnagiri.

Lab. Report No:-569

Sample Code No:-SROR/JVS/Eff-85/20

Date of Collection:-15/09/2020

Date of receipt:-17/09/2020

ANALYSIS REPORT

Type of industry Mine
_Parameter Result F

pH 6.1

B.0.D. 3 days 272 C 2.0 ]
| coD 24.0

Suspended Solids 12.0 4

Oil & Grease BDL

Chloride 95.0

Sulphate 13%3

Total Dissolved Solid 486.0

Iron 0.76

Fluoride 0.29

Conductivity 690.0

Sample Collected by Indira T. Gaikwad, SRO

Seal No 100

Note: - 1) All results are expressed in ppm except pH.
2) N.A. indicates Not Analysed.
3) BDL indicates Below Detectable Limit.

™ ls. Cma.at:. Mmoo
&Qﬁl}t m:unt /QQQU-’
TO_LJ.\/?_M@LJJ—“\/

D 1SEL glanJMLa)uuﬂ
(\dTP)

(A.V.Mandavkar)
Scientific Officer,
Regional Laboratory, Chiplun

106,107 Parkar Complex, 1* Floor, Behind Nagar Parishad,
Taluka: Chiplun, District: Ratnagiri 415 605.

Tel: 02355 261970, Fax:-02355 261970

Email:- sochiplunlab@mpcb.gov.in ; mpcbchiplunlab@mpcb.gov.in
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G.PzP. Pune-P/31-(500 Pads)-4-2015

Stf{te / Regional / District / Public Health Laboratory 5M¢J'f&d‘1@
Phone No. 93262.2.2-%.2.7.]

REPORT ON CHEMICAL EXAMINATION OF WATER FOR DRINKING PURPOSES

E-mail-ID :

.............

Date of Collection :— 2 }+ {025 Date of Receipt :— 22:10-20 Date of Examination :—2 2 +) 0+ 2.0

(All the Analytical Results are in mg./Litre except pH, Turbidity) NWIudS -
ay )] 3) BIS Specification
Sr.No.|  TESTPARAMETER {frreatedWt qrreated| Well wato 10500 : 2012
WT P R wam Manges b l?ormal Valuef ‘
vili ’“94- Redy Willaag K\T m:,’;fn Dfisr::;lsjlc Peli?nlmsifslb[e
1. | Physical Appearance C |egr ¢ |ear C|ean — ==
2. | Odour Pr\:’:rfe i ﬁj‘l‘eqctlsfe A-jmm, Agreeable | Agreeable
3. | Turbidity (as N.T.U.) OMYO o+ FO O-eo 1.0 5.0
4. | pH Value 7T 7. 84 y A 1 8 6.5 to 8.5 |No relaxation
5. | Chlorides (as Cl) 5¢0 600 2¢.0 250 1000
6. | Nitrates (as NO,) 0:)8¢ 0' (825 | 49190 45 No relaxation
7. | Total Hardness (as CaCO,) 20D L g~0 2 1‘ ‘D 200 600
8. | Alkalinity (as CaCO,) 260 20:p 200 200 600
9. | Total Dissolved Solids 1230 1R3¢ 0| 578 500 2000
10. | Iron (as Fe) ND . ND. ND. ~03),p [No relaxation
11. | Fluoride (as F) 0 l&‘}f or14xD 014 09 1.0 1.5
12. Other Tests (if any) — - —_—
s .
15. \
\
17. \
]
Y
20.

« This report is restricted only for the Sample/s is Submitted to this Laboratory.
« This Sample/s is / are not Collected by this Laboratory.

IP.To]



o - , 1019

REMARKS

|I/K)/S:1mple No.(s) (D @) 22 igare potable / chemically fit for drinking purpose on the basis of analysed
parameters only. 7

However, thi€ / these water source/s can be used for drinking purpose only after proper treatment, disinfection and
ascertaining it’s bacteriological quality frequently or regularly.

B) Sample No. (s) Contains /.’\

B \ ‘ District Public Heafth Laboratory

However, if there is no any other alternate source awailable nearby then this/ these water Source/s can be used for

drinking purpose only after proper treatment, disinfection.and ascertaining it’s bacteriological quality frequently or
regularly.

C) Sample No. (s) A Contains

N
iy
A
N\

Hence, this / these water Source/s is / are cherh& non-potable / unfit for drinking purpose on the basis of analysed
parameters only.

i = 2O\ [20:
“fare - .
Date -

Forwarded With Compliments To : 'Q‘QVW\ oJ>a 4hﬂlbuléf_/ KQQAIOﬂaJ Oﬁﬁi' CQ/Q-} )
Madasragintarg Poftudton (il [Goaro k\H hapur. DR :t-ﬂKiLL\a.Eum

HEALTH SERVICES

- !2,3_-10-20
With reference to lelter No. B e St S

sk 1800/ 5006704

ceipt No. and Date
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GOGTE MINERALS P e egram: MINERALS

FAX: 91 - B31- 2426487

146, TILAKWADI, BELGAUM - 590 006.(INDIA) Email: magogte@birvsnl.net.in

1020

3

. 'mu
ATIE
Indian-Buy
Tt
o ke, M

Date: 13/7/2018

To

The Dy. Controller of Mines
Indian Bureau of Mines,
Opp. R.T.0.'s Office,

P.O. Fatorda,

MARGOA — GOA.

SUB : Violation of provisions of Mineral Conservation & Development Rules, 2017

(MCDR,2017) in respect of our Redi Iron Ore Mine (Block-1), Lessee- M/s Gogte Minerals,
over an area of 94.7060 Ha, in Sindhudurg District, Maharashtra State.

Your Ref: Your letter No. MAH/SDG/Fe-6/GOA dated 31/05/2018.

Dear Sir,
We are in receipt of your letter referred above and we would like to submit as under.
Rule No. | Nature of Violation

11(1) Plan (MMP) approved dated:-19.01.2016 to the extent indicated below:-
Violation:

(i) Exploration approved for the year 2016-17 and 2017-18, to the extent of 10

Boreholes (total meterage of 750 m); however against which only 04 Boreholes
(total meterage of 291 m) reported carried out.

Rule No. | Mining operations have not carried out in accordance with the Modification of Mining

Our Reply:

and 2017-18 and we have completed drilling 4 boreholes of a total depth of 291
meters ( 39%) during the same period.

The areas proposed are virgin areas where we have to obtain the surface rights/

/ﬂo Consents from the third party. Even though negotiations were started long back

§ to obtain the surface rights,the entire surface rights where remaining boreholes
y@, are proposed could not be acquired.

“_W.d And also since the area proposed for remaining boreholes have thick vegetation with

=T S fruit bearing trees and seasonal crops, preparations for borehole drilling involves

:,;‘:ﬂ‘::.“,ﬁm"‘“ substantial cutting of the trees which leads to conflict with local cammunity and

& can not be carried out without obtaining permission for tree fe[lmg‘fmm ccncerned
department. e s S P

we had proposed 10 boreholes of a total depth of 750 mts during the year 2016-17 '

Mun
Redi

nbai Office: i press Court, 126, Churchgate Reclarnation, Mumbai - 400 020’ Phone 22\821088 22820827

Address:Atj ost REDI, Dist.Sindhudurg.Maharashtra-416517.Phone:(02366)227701 Teli Fax (0236%) 22603

6
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d) We are in the process of acquiring the surface rights through discussions in order
to obtain the surface rights amicably.

e) We assure you that immediately after acquiring the surface rights we will |
undertake the exploration in this area pursuant to permission for tree felling.

Violation:

(ii) Back-filling approved in Patni Pit has not been carried out. Instead, waste dumping
continued at the East of Pit-203 at 5.No. 50(0ld 184); by increasing its height more
than approved by about 8m.(proposed dump level-100m, attained dump level-
about 108m).

Our Reply:

In the approved Modified Mining Plan, we have proposed an area of 4.9 Ha for Back-
filling in Patni Pit in the year 2016-17 and 2017-18. Against the above proposals, :
4.768 Ha has area been already back filled during the proposed period .Even |
otherwise difference in proposed backfilling and back filling actually carried out is
not substantial. .

We have initiated the process of height reduction of the waste dump at the East
Pit-203 in S.No.50(old 184) by removing the excess material. Heavy rains are
hampering the work of dump height reduction. We will complete the dump height |
reduction work by 31% Oct 2018 and bring it to the height proposed in the Approved
Mining Plan. Photo depicting the excavator engaged in dump height reduction
work is enclosed as Annexure — .

We would also like to bring to your kind notice that we have also engaged National
Institute of Rock Mechanics to conduct study on slope and dump stability.
Violation:

(iii) Waste dumping at Pit No.235 approved for year 2015-16 only upto 18m height
in stages with two no. of terraces. Whereas, it was observed that this dump has
been made of about 25m height without any stages/terracing and further waste |
dumping has been continuing over the same. This dump has also got extended in
to Safety Zone/barrier of 7.5m along the ML boundary towards boundary pillars
BP-33 to BP-35 without such approval.

Our Reply: i

Proposal for waste dumping at pit No.235 was made for the year 2015-16 the same !
was carried out in the year 2017-18 and in the months of April and May 2018. The

delay in execution in dumping is due to dispute raised by the surface right holders |
which was settled only in the year 2017-18. 5

|
Terracing and height reduction of the dump is already initiated prior to monsoon. :
Due to stoppage of all Mining operations in the mine during monsoon, the terracing [
and height reduction will be completed immediately after the monsoon. Photo
showing the dump height reduction activities is annexed as Annexure - |
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Proper Safety Zone/barrier of 7.5m along the ML boundary towards boundary pillars
BP-33 to BP-35 maintained

Violation:
(iv)To check wash-off from dump at Pit No.235, retention wall, garland drain,

embankment etc. as approved along the periphery of the dump has not been
constructed.

Our Reply:

We have constructed garland drains and embankment etc. to check wash off from
the dump at Pit No.235 and same is waorking satisfactorily and there is no wash of
from the dump at Pit No.235. Photo depicting embankment and garland drain |
annexed as Annexure - ||

Violation:

(v) Substantial amount of mineral/ROM observed stacked in the northern side of the
main pit-203 at non-approved area.

Our Reply:
The Lumpy ore was stacked temporarily for rescreening purpose within the Lease

area and which will be shifted to jetty/ stack area immediately after monsoon.

Due to heavy rains, entire production is stopped and mining operations are temporarily
halted. In view of the above reason, even though we have initiated the rectification of
violations regarding dump height, it could not be completed. We will rectify it
immediately after monsoon and request you to allow us to complete it by 315 October
2018.

We therefore respectfully submit that requisite remedial action under Rule 11(2) of MCDR-
2017 has already been undertaken.

We hope you will find the above reply in order.

Thanking You.
Yours Faithfully, ‘
FOR GOGTE MINERALS

AGENT
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ANNEXURE-14 1 023
Phone 468917 (3 Lines) 424895
GOGTE MINERALS Togram + MINERALS
) : 91-831-426487

Fax

Emaii I magogte 77 bir vsnl.net.in

146, TILAKWADI, BELGAUM-590 006. (INDIA).

15.06.2011

To,

The Director (IA),

Ministry of Environn :nt and Forest,
Paryavaran Bhavan, ¢ GO complex,
New Delhi 110 003

Subject: Submission - f}.alf yearly ‘Compliance Report’ for our Redi Ore mine at village Redi, Taluka
Vengurla, D strict Sindhudurg, State Maharashtra

Reference: Environn. :ntal Clearance issued by Ministry of Environment & Forest, New Delhi vide file no.
J-11015/ .05/2007-1A.1I(M) dated 22.04.2010

Dear sir,

With reference Lo Ll above, we are submitting herewith, half yearly ‘Compliance Report’ tor our Redi
Iron ore mine locate.” at village Redi, Taluka Vengurla, District Sindhudurg, State Maharashtra.

Hope you find this in orier.
Thanking you.

Yours Lruly,

/ i
Hitesh Kularkar
(Mines Manager)

Encl: as mentioned 2 rove.

Cc:

1. The Additional [ -ector (S), Ministry of Environment & Forest, Regional office, “Kendriya Paryavaran
Bhavan”, Link Rc d no.3, Ravi Shankar Nagar, Bhopal 462 016 (MP).

2. The Member Se-etary, Central Pollution Control Board, Parivesh Bhavan, CBD-cum-office complex,
East Arjun Nagar New Delhi 110 032.

3. The Mcmber Sc retary, Maharashtra Pollution Contiul Budid, Kalpaldiu Pulit, 2™ 3™ & 4™ floor,

Opp. Cineplane’, Near Sion Circle, Sion(E), Mumbai 400 022.

Mumbai Oifice : Empress Court, 128, Churchgate Reclamation, Munbai-43C020. Fhone. 2821086, 2820827
T

Redi Address : At & Post REDI, Dist. Sindhudurg, Maharashtra-418517 Phone : 832317, 68280, 68227
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ANNEXURE-11

-

P
LAND — USE PATTERN OF NEARBY VILLAGES (/

INTRODUCTION

Gogte Minerals a leading name in mining industry operate various mines in Maharashtra state. The
organisation has a proven record for safely handling the mining operations and committed for the
safety, health & environmental issues of the mining operations. The lease is granted as per
amalgamation order no. MMN-1005/CR-955/Ind-9 issued by Department of Industrial, energy and
Labour, Govt. of Maharashtra and'the lease is valid upto 20" January 2016.

Mine is in village: Redi, Taluka: Vengurla, District: Sindhudurg, State: Maharashtra in an area of 94.7060
Ha and produce 0.368 MTPA of Iron ore. The mining was active up to nineties and later stopped due to
poor market conditions. All the area in the lease is a private land.

BASE LINE STATUS

Land is the most important natural resources on which human activities are based. Soil is formed Juc to
slow process of weathering. The normal mineral composition of plants is altered by alteration in soil
conditions. Existence of flora and fauna depends on U quality of soil in the area. Soll samples
representing different land use was collected and studied. The details of locations of samples collected

are as,

Table no.1: Locations of soil samples with distance and direction

| Sr.No. | Code Location | Distance (km) I Direction
B! 51 Top soil - A ‘ ”_ == ) =
2 |52 | old dump soil - s =
(3 [S3 Redi village agricultural soil - 2.0 NWW ﬂ;
p 4 54 Shiroda village agricultural soil i 42 NE )
S S5 Terekhol village agricultural soil 2.3 ‘ SSE
]r 6 56 | Kanyalvadi village agricultural soil {066 ] S

The analysis of soil samples collected shows that, Water holding capacity - 35 to 47% and the quality of
soil is reasonably good and is having silty texture. The detail analysis of soil samples is as,

Table no.2: Analysis report of soil samples

.

: Sr. | Particulars o —i - Code - _W____J
| No. | s1 52 s$3 1 sa | ss s6
|1 |pH 7 7.41 789 | 696 | 720 730 |
2| EC (i mhos/cm) 0.77 0.72 0.78 077 | 0.9 077 .
'3 [OrganicCarbon(%) | 092 0.81 0.79 0.73 0.64 082 |
{4 | Nitrogen as N (Kg/Ha) 76.5 68 62 59 . 38 ° 57
}5 Phosphorousas P (Kg/Ha) | 17.5 | 194 | 1638 16.5 110 | 140 |
6| Potassiumask20 (kg/Ha) | 1150 | 890 | 670 [ 590 | 420 [ 475




7 | Sulphate S04 (%) 0.05 0.15 0.085 0.073 | 001 0.05
Water holding capacity (%) 47 45 40 355 | 38 40
9 Sodium (meq/100gm) 0.95 0.84 0.87 0.92 0.79 0.67
10 | Chloride (%) 0 0 0 0 0 0
11 | Ironas Fe (%) 28 31 33 29 3T # 37
12 | Texture Class _ Silty clay | Loamy | Silty clay | Silty clay | Silty clay | Silty clay
sand

LAND USE PATTERN

The total lease area is94.706Ha which is totally a private land. To study the impact on land use due to
mining activity an area of 5 km radius along the mining lease was taken in consideration. In 5 km there
are about 19 villages for which the study is conducted. The study portion is divided in two parts

a. Core Zone
b. Buffer Zone

CORE ZONE

The core zone comprises of mining lease area. The total area of the lease is a private land (94.706Ha).
The area comprises of flat top plateau covered by 0.5 — m thickness Ferruginous / Aluminous rich

Laterite underlying Bauxite formation having thickness of 6 =7 m.

BUFFER ZONE

Land use of 28 villages is studied around the mine area. There is only one mine in the buffer zone of 10
km radius occupying 218.285 Ha. The details of the village land use is as,

Table no.3: Village wise land use pattern

Sr. | Village Distance Forest (Ha) Unirrigated Culturable waste | Area not |
No. from mine (Ha) (Including available for
lease (km) gauchar & | cultivation
Groves) (Ha) {Ha)

1 Redi 0.5 == 278.8 4.2 79.7

2 Tiroda . 2 == 126.4 94.8 49.5

3 Talawane 1.6 7.31 1536 17.5 46.3

4 Nanos 1.6 == == 386.0 131.0

5 Aronda 1.6 == 78.7 1573 91.5

6 | Shiroda 1.7 == 1152 9.3 ' 34.0
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.7 Ajgaon 1.75 == 61.2 242.5 49.9
8 Asoli 2.0 13.77 295.0 4.1 125.1
9 Sonsure 2.5 10.18 == == ==

10 | Sakhelekhol 2.5 == 61.2 2425 49.9
11 | Tank 3.0 25.38 71.5 155.8 86.2
12 | Sagartirth 3.0 9.35 128.0 2.2 80.9
13 | Temb 3.5 == == 123.0 57.0
14 | Arawall 3.6 == 66.6 2.8 74.9
15 | Bandh 3.7 == 215.8 1376 08

16 | Parabgoan 3.9 == 153.1 70.0 4.0

17 | Bagayat 4.0 == 98.7 198.0 103.0
18 | Velagar 4.0 == 50.5 171.2 82.6
19 | Huda 4.3 == 211.7 5.8 103.5

IMPACT DUE TO MINING

There is no forest in the core zone (Mining Lease) so forestry is not affected. The mining activity is
localized to about 27.58 Ha within the core zone. Transportation activity will also contribute adversely.
Seasonal nallah flow at the southern end of the lease area, there is a possibility of silt entering the nallah

and affecting the nearby soil.

MITIGATION MEASURES

There is no forest land involved in the mining lease area and hence it not be affected. Since mining
activity is localized to 27.58 Ha in the core zone there will be minimum impact and this will be further
minimized by backfilling from 3 year and afforestation will also be carried out. The transportation
trucks will be covered with tarpaulin and will be using asphalted road so there will not be any significant
impact in the buffer zone. The flow of silt to the nearby seasonal nallah will be arrested by constructing
filter walls like gully checks, check dams, settling ponds & retaining walls. The top cover is laterite and

does not have top soil.
BUDGETARY ALLOCATION

Rehabilitation and reclamation of mined out area will be carried out from 3" year onwards.
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Table no.4: Proposed budget for land environment management

Activity

| Initial  cost at 0.3
production (Rs. Lakhs)
2.50

MTPA |

Reclamation & Rehabilitation

(

Backfilling)

CONCLUSION

Following measures will be adopted for protection of land environment,

Water spraying on roads and dumps.
Water Spraying along entire road.

gh the village where the tra nsportation of ore is done.
Construction of check dams, gully checks and toe / retaining walls.

Keeping minimum area under mining and dumping during life of the mining.

All the environmental precautionary measures will be taken within core zone and buffer zone

=LY R -

-

Tentative post mining land ugo

Sr,no.

e —
Particulars Area (Ha)
tarea

Afforestation of mined ou
Infrastructure, Roads, Safety zone areg to be afforested / agricultural use
Unused area to be afforested / agriculture

guidelines of Central Pollution Control Board (CPCB). Local

species like Mango, Cashew, Coconut, Jack fruit will be used. Bio-diesel plants like Jatr

plants, herbs and shrubs will also be planted.

opa, leguminous

Along will this more number of saplings will be planted in core zone and buffer zone.

1027




Annexure-15

MIGUEL BRAGANZA

M. Sc (Agri) in Horticulture, U.A.S.
Former Agriculture Officer- Horticulture [Head Office], Zonal Agriculture Officer-
Tiswadi and Farm Superintendent, Ela Farm, Directorate of Agriculture, Govt. of Goa
Ex-Assistant Professor of Horticulture, Don Bosco College of Agriculture, Sulcorna.

Horticultural Consultant
5/4A, Xettiavaddo, Opposite Z.-A. O. Mapusa — Goa.
Email: braganza.miguel@gmail.com
9822982676

REPORT INSPECTION OF LAND AND PLANTATIONS IN VILLAGE
REDI IN SINDHUDURG, MAHARASHTRA

The undersigned, Miguel Braganza, M.Sc.(Agri) in Horticulture and experienced valuer of
fruit trees in Goa, has inspected on Tuesday 23 January, 2018, the coconut trees in
Bomdojichiwadi and Mhartale wards of Redi village in Sindhudurg District, Maharashtra
State. The representatives of M/s Gogte Minerals, Redi Mine, indicated the fields and
coconut plantations from the owners of which the company had received representations
either directly or through the village panchayat claiming that the coconut plants were dying
due to lack of water. The copies of Survey Plans of the said plots were provided to me by the
officials of the company. The coconut trees in the areas near Redi Port, Sukalbhat and
towards the Shivaji Fort, outside the areas from where representations were received, were
also observed for the purpose of comparison

Near the Mauli temple in Redi village, the Mauli pit where mining has been abandoned for
almost a decade was full of water and the pumping operation was in progress at the time of
inspection. The discharge points from the pipeline into the natural courses of rain water
showed flow of water. So did the discharge point by the roadside in front of the Mauli temple
gate. The continuity of flow was observed at the Bomdojichi Wadi in the paddy fields that
showed moisture up to the soil surface in Survey numbers 5,6,7, 8, 10, 11, 13,13, 14, 15, 19,
20 & 21. Water drains into the creek of the Arabian Sea beyond Survey Nos.11, 14 and 19
towards the fort. There is no issue of lack of water here. The water table is too high for
coconut trees and the height of the mounds and bunds is inadequate. It has been well
established by the Central Plantation Crops Research Institute (CPCRI) Kasargod of the
Indian Council for Agricultural Research (ICAR), Pusa-Delhi, since 1970s that coconut root
system is adversely affected by high water table and this forms a part of the recommendations
for coconut cultivation in India ever since.

Chilies and vegetables are grown in small patches with temporary fencing made of bamboo,
sticks and coconut fronds as per tradition practices in the Konkan region across states. There
is one patch of coconut trees planted on mounds of soil about half a metre above the natural
ground level in the fields. These palms are about ten years old but not bearing. In the

//4(/7/;1i?i\hka‘
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adjoining plantation the trees are severely affected by Rhinocerus beetle (Oryctes rhinoceros)
attack with the typical fan-shaped cuts or breakage of the frond tips on the palms

In Mhartale Wadi Survey Numbers 17, 20, 21, 22 there is water in a shallow rain water drain
about half meter below ground level and the nullah that flows into the creek beyond survey
No.21. There is moisture up to the surface of the soil on the day of inspection. The trees ar¢
planted on low level bunds and there is not enough height above the water table for root
growth. Two young palms of about ten years age are dead due to Red Palm Weevil
(Rhyncophorus ferrugeneus) attack. Sporadic damage due to Rhinocerus beetle (Oryctes
nasicornis) is also seen.

On the other side of the tar road, in Survey Nos 66, 67, 68, 69, 70, the moisture is sub-
surface at about 15 cm depth in the central rice field that is fallow and grazed on by
unattended cattle. The moisture is on the surface nearer to the strip planted with coconut
trees, most of which are bearing between 6 to 25 nuts per bunch.

One of the villagers who stated his name was Devidas Gopal Redkar, confirmed the
undersigned assessment that these fields were in fact two-crop rice field where the monsoon
or kharif and the winter or rabi rice crops were grown and some followed with pulses or
chilies and vegetables as is still being practiced in small patches. The coconut trees
plantations have been expanded into the paddy fields over the last few decades. Cattle left
loose by the owners instead of stall-feeding during crop season is a major issue why rice is
not cultivated and planting coconut is resorted to because after initial growth the coconut is
beyond the reach of the cattle. However, the earthwork to create bunds of sufficient height
and the network of drainage lines is not in place. This is affecting the productivity and life of
the coconuts. Shortage of water is not the cause of death of the coconut palm. Their mortality
is linked to the Rhinoceros Beetle, the Red Palm Weevil and fungal infections like bud rot
and Ganoderma lucidum wilt.

The area near the Brahman temple in Survey Nos 61 to 65 and adjoining areas the water is at
the surface as on the day of the inspection. This is a rice field that has been left fallow for
many years. Cattle could be seen grazing on the grass in these fields.

Coconut trees at higher elevations and without any source of irrigation near the Redi Port, the
Weigh Bridge and other areas outside the areas provided with irrigation water by ILPL

In view of the above, it is my considered opinion that the death of coconut trees in
Bombojichiwadi and Mhartale wards of Redi village in Sindhudurg District, Maharashtra
State, from where the representations have been received by the company have not been
affected due to scarcity of water in the current year or preceding years. The biotic causes of
the death of the coconut trees need to be investigated by the appropriate authorities and

corrective measures recommended.
Mm\_( Al e ( .-,
i/

Miguel Braganza
29 January, 2018 M. Sc (Agri) in Horticulture
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MAHARASHTRA COASTAL ZONE MANAGEMENT AUTHORITY

Tel. No. : 2285 5082 No. MCZMA 2009/ CR 73/ TC-3
e-mail  : mahamczmar@dgmail.com Office of the -

Mabharashtra Coastal Zone Management Authority,
Environment Department, Room No. 217(Annex),
Mantralaya, Mumbai- 400 032

Date: 06.01.2010
To

Gogte Minerals,
146, Tilakwadi, Belgaum,
Karnataka- 590 006

Subject: To issue clearance for Redi Iron Ore Mine lease (Block 1) for 94.706 Ha, at

Village Redi, Taluka Vengurla, Dist. Sindhudurg for carrying out mining in
non-CRZ areas

o The matter regarding proposal “To issue clearance for Redi Iron Ore Mine lease (Block 1) for
94.706 Ha, at Village Redi, Taluka Vengurla, Dist. Sindhudurg’ was considered in the 57™ meeting of
Maharashtra Coastal Zone Management Authority (MCZMA) held on 16™ October 2009 as per the
directions of MoEF.

Authority noted that most of the area under mining activities is in non-CRZ area i.e. beyond
the 500 m setback line except Survey No. 32 New (Old 234) which is within CRZ setback line. It was
also noted by the Authority that, minor minerals cannot be extracted within 1 km setback line from
HTL. After discussion, Authority decided to allow the Redi Iron Ore Mine lease (Block 1) for 94.706
Ha. at Village Redi, Taluka Vengurla, Dist. Sindhudurg for carryving out Iron Ore mining activities in
non-CRZ area only subject to the following conditions:

1. Proponent should obtain clearance from Mol:F for the proposed activity.
2. The Mining activities should not be carried out on CRZ affected area i.e. Survey No 32 New

(234 old).

3. The Waste generated from the Proposed Activities should not be dumped in CRZ areas.
4. You should submit the waste management plan along with all details like estimated quantity

of wastes, their disposal facilities etc. before starting any operation to MoEF and MCZMA.

With regards,

A
MembeeSecretary (MCZMA)
Copy for information to:

The Chairman, Maharashtra Coastal Zone Management Authority (MCZMA), Environment
Department, Mantralaya, Mumbai- 400 032

Director, Coastal Regulation Coastal Zone Regulation.Government of India,Ministry of
Environment & Forests, Paryavaran Bhavan, CGO Complex, Lodhi Road, New Dethi- 110 003
Principal Secretary, Urban Development Department, Mantralaya, Mumbai- 400 032

Under Secretary, TC-3. Environment Department, Mantralaya, Mumbai- 400 032
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Minutes of the 57" Meeting of Maharashtra Coastal Zone Management
Authority (MCZMA) held under Chairmanship of Secretary (Environment)
on 16" October 2009 at Mantralaya, Mumbai

List of the members present at the meeting is enclosed as Annexure-l.

Principal Secretary, Urban Development Department, Mantralaya: Principal
Secretary, Industries Department, Mantralaya; Principal Secretary (Fisheries),
Agriculture & ADF Department, Mantralaya; Additional Chief Secretary (Revenue),
Mantralaya, President (Vanarai Pratishthan), Dr. (Mrs.) Leela J. Bhosale (Botanist), Dr.
Dilip Kumar, Director, Central Institute of Fisheries Education, Mumbai and Dr. § K.
Gupta, Depariment of CESE, IIT, Powai, Mumbai could not attend the meeting. The
meeting was adjourned for 30 minutes for guorum,

Item MNo. 1: Confirmation of the minutes of the 56™ meeting of the Maharashtra Coastal
Zone Management Authority held on 24" August 2009
The minutes of the 56™ meeting of the Maharashtra Coastal Zone Management
Authority were confirmed by the Authority without any modifications.

Item No. 2: Action taken on the decision taken in fhe 56" meeting of the Maharashtra
Coastal Zone Management Authority held on 24" August 2009
Foliow-up actions in respect of decisions taken in the previous meeting of the
Authority were noted,

Item No. 3: Proposed Gymnasium building on plot bearing CS No. 625 of Colaba
Division at G. D. Somani Marg, Cuffe Parade, Mumbai- 5 for G. D.

Somani School
The matter was discussed by the Authority. Authority noted that, Chairman,
MCZMA along with Dr. Chaphekar, Member, MCZMA; Member Secretary, MCZMA;
Officials of MCGM & Officials of MMRDA wisited the site to check the feasibility &
applicability of imaginary line for the proposed work on 26.08.2009. It was observed by
the visiting members that plot abutting the Southern side of the plot under reference is
vacant & therefore, concept of imaginary line as per the clarification of MoEF given vide
letter dated 08.08.1998 can not be made applicable for the propesed permanent
construction of Gymnasium. Further construction is on the seaward side of imaginary
line. Authority also deliberated on the feasibility of construction of temporary Gymnasium

on the site,
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However, Authority noted that, since plot under consideration is on the seaward
side of existing road, the concept of imaginary line as clarified by MoEF is not applicable
in this case and permanent construction of Gymnasium can not be allowed on the
proposed site. Hence, Autherity after deliberations decided to reject the construction of
gymnasium on the proposed site. Authority, however, discussed the feasibiity of using
existing ground floor of the building for gymnasium; after ascertaining feasibility of the
same with respect to available FS| as per the DCR, 1867 and directed to revert back to
Authority with detailed proposal.

ltern No. 4: To issue CRZ clearance for Redi Iron Ore Mine lease (Block 1) for 04.706
Ha, at Village Redi, Taluka Vengurla, Dist, Sindhudurg

Project Proponent presented the case before the Authority. He explained that,
land admeasuring 94.706 Ha under proposal is on the lease hold for mining Iron ore in
Village Redi, Taluka Vengurla, Dist. Sindhudurg, Authority noted that the submitied
coastal land use map is showing only the set-back line of 500 m from HTL, However, the
Officials from Urban Development Department brought to notice that with 1 km set-back
line no mining activity is allowed as per Town Planning Policy in coastal areas. The
Proponent explained that the mining activity will be carried out on the Survey Nos.
beyond 1 km set-back line from HTL.

Authority noted that, as per the CRZ Notification, 1891, the mining activity is
prohibited in CRZ area. Authority also noted that, as per the submitted affidavit, the
Proponent has mentioned that he will not carry out any Mining operations on Survey No.
32 (New) as per the 500 m sat-back line. Hence, Authority after deliberations directed
the Project Proponent to submit the Survey Nos. under proposal falling within and
beyond 1 km set-back line from HTL with activity details (like quantity of generated
wasies. their disposal facilities etc.) and also supenm posed on the map, before granting
the final permission.

ltem No. 5: Regarding CRZ clearance for laying of IMEWE Submanne Optical Fiber
Cable on Juhu Beach, Mumbai

Project Proponent presented the case hefora the Authority, He explained that for
laying of the Optical Fiber Cable, the alignment for digging the sand will later be buried
by the same excavated sand after laying the Cable. He also said that the on-shore
construction activities including cable installation will be limited to a period of 3 to 4 days.
He explained that the cable, after terminating in Beach Manhole (BMH), will be
terminated to the local Bharti Airtel Station. He also explained that, in case of the

b I~
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